Before the National Green Tribunal Principal Bench, New Delhi
Original Application No 889/2019
Residents of Antriksh Kanball 3G, Sector-77, Noida Applicant (s)
Vs

State of Uttar Pradesh & Ors Respondents

Action taken Report in the matter of M/s Antriksh Kanball 3G, Sector-77
Noida Vs State of Uttar Pradesh & Ors.

In compliance of Hon’ble NGT order Dated 20-09-2019 in O.A. No
889/2019 Residents of Antriksh Kanball Vs State of Uttar Pradesh & Ors. A

team of UPPCB representative and CGWA, Lucknow representative
constituted for joint inspection.

Joint inspection of M/s Antriksh Kanball 3G, Sector-77, Noida (by
builder M/s Perfect prop. build Pvt Ltd. Second floor, Plot No -2,

Commercial complex, sector-10, Dwarka, New Delhi) was carried out by the
team on dated 10-10-2019 and 28-11-2019.

Joint inspection report is annexed. Annexure — I

Based on inspection dated 10-10-2019, Recommendation for
imposing environmental compensation on Antriksh kanball has been sent to
Head office UP Pollution Control Board, Lucknow wide letter dated 19-11-
2019 copy enclosed. Annexure — II.

UP Pollution Control Board has issued show cause notice to M/s
Antriksh Kanball 3G, Sector-77, Noida (by builder M/s Perfect prop. build
pvt Itd. Second floor, Plot No -2, Commercial complex, sector-10, Dwarka,
New Delhi.) wide its letter no. H-44382/C-1/Jal/1314/®Ror adma ifes/201
dated-29-11-2019 and imposed environmental compensation  of

Rs. 3,28,50,000 (Three crore, Twenty eight lacks fifty thousand only). Copy
enclosed. Annexure-II1

Action taken report is submitted for kind perusal.

. 3o\
(Dr. An(llﬁ@ﬁma\r E?ngh)

Regional Officer
UP Pollution Control Board
Noida
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Before the National Green Tribunal Principal Bench, New Delhi

Original Application No 889/2019

Residents of Antriksh Kanball 3G, Applicant(s)
Vs
State of Uttar Pradesh & Ors Respondents

Report of the Joint Inspection of M/S Antriksh Kanball 3G, Secter-77 Noida (Group
Housing Project), Noida,Gautam Budha Nagar on 28.11.19

In original application no 889/2019 residents of Antriksh Kanball 3G, Secter-77, Noida

V/s State of Uttar Pradesh of Ors, Hon’ble National Green Tribunal has ordered on 20.09.2019
as following-

With a view to consider the allegations, we find it necessary to require a factual and
action taken repert from the State PCB and CGWA by email at judicial-NGT@govt.in.
The State PCB will be the nodal agency for coordination and compliance.

In compliance of the above order, Undersigned has visited M/s Antriksh Kanball, Plot
No-GH 3B, Sector-77, Noida on dated 10.10.2019 and 28.11.2019. Mr. Vijay Pandit, Project
Manager & Mr. Rajendra Singh, Manager of M/s Perfect Prop Build (Private) Ltd. (M/s Antriksh
Kanball) Second floor Plot No-2, Commercial Complex, Sector-10, Dwarka, New Delhi and the
complainant Mr. Ratnesh Gupta and others were present at the time of inspection on 28.11.2019.
The following observations have been made during the inspection-

1. M/s Antriksh Kanball and M/s Antriksh Forest are the two multistoried buliding’s
established on Plot No-GH 3B, Sector-77, Noida. The complaint has been filed by the
residents of Antriksh Kanball.

2. In this tower 560 flats are constructed, in which the 450 families are living.

3. The scwage cfflucnt gencerated from the flats is stored in pucca tank madc in bascment.
From this tank the untreated sewage effluent is discharged into sewer line by
pump.(Photographs attached)

4. Sewage treatment plant has not been installed in this tower.

The residents in this tower are living for last three years.

6. The builder was given EC (Environmental Clearance) from SEIAA, U.P. (State level
Environmental Impact Assessment Authority) in the name of M/s Antariksh Forest in
which a STP of 600 KLD capacity was proposed but the builder has established STP of
100 KLD capacity only in Antariksh Forest. This STP is under size and it is not sufficient
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to treat the whole effluent of the tower. A sample of the treated sewage effluent from this
STP was collected on 10.10.2019. The analysis report is enclosed in which different
parameters are more than the standards prescribed by CPCB.

7. A 500 KVA DG Set has been installed for supply of electricity during disru
electricity supply. The chimney as per CPCB norms has not been established on this DG
Set. (Photographs attached) .

8. The NOC for establishing the project and the Consent (Air/Water) to operate the project
has not been obtained from UPPCB.

9. During the joint inspection visit, one tube well has been found in the basement, which is
located below the main gate. This tube well was recently covered by cement platform, so

pt of

that it could not visible.

10. The tube well is fitted with submersible pump and water is being done to residents of
Antriskh Kanball for drinking/domestic purposes

11. Presently, ground water is being abstracted without prior NOC from CGWA.

. Besides, earlier, one tube well was also constructed in Antriksh Kanball ,now it has been
closed as reported by Shri Vijay Pandit, Project Manager and residents of M/s Antriskh
Kanball. This tube well is found dismantled at the time of inspection.

13. It has been observed that design of roof top rain water harvesting system is not correct
and systems are also not being maintained. Grey water of the area is being diverted to
rain water harvesting systems which may contaminate ground water in the area.
Suggestion have been given to the project for the changes to be implemented in rain
water harvesting structures.

In view of the above violations the Environmental Compensation and Legal Action is
proposed. The case has been recommended for imposing the Environmental Compensation and
Initiating legal action to Head Ottice, UPPCB Lucknow for consideration.(Report Attached)

The report is being sent for your kind perusal

Enclosure As ‘
S~ 0& 4
Ak

Z:@WZ- 4
(Jagdamba Prasad) (Krishna Mohan Srivastva )
Scientist-D Assistant Environment Engineer
Central Ground Water Board U.P.Pollution Control Board
Northern Region Noida
Lucknow
2
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The untreated sewage effluent stored in pucca pit in basement
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Roof Top Rain Water Harvesting Structures in AntrikshKanball project area
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Roof Top Rain Water Harvesting Structures in Antriksh Kanball project area
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Item No.12 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 889/2019

Residents of AntrikishKanball 3G, -
Sector-77, Noida Applicant(s)

Versus

State of Uttar Pradesh &Ors Respondent(s)

Date of hearing: 20.09.2019

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): Mr. SalikShafique, Advocate

ORDER

Grievance in this application is against illegal discharge of
untreated effluents at AntrikishKanball 3G, Sector 77, NOIDA in
green belt and storm water drain. It is also alleged that ground water
is being illegal drawn for washing roads, cars etc. There is no STP in
the residential complex. DG sets are also illegally used without use of
exhaust system of chimney and without following environmental
norms. There is no consent to operate from the State PCB. There is
also no rain water harvesting system.

With a view to consider the allegations, we find it necessary to
require a factual and action taken report from the State PCB and
CGWA by email at judicial-ngt@gov.in. The State PCB will be the
nodal agency for coordination and compliance.

The applicant may serve set of papers on the State PCB and

CGWA and file an affidavit of service within one week.
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List for further consideration on 02.12.2019.

Adarsh Kumar Goel, CP

S.pP Wangdi, JM

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM

September 20, 2019
Original Application No. 889/2019

A
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